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raw materials, components and consum­
ables eta These categories of importers will 
now have to folbw Exim Scrip route for 
ntMling their imporl requirements of above 
Xems.

[Ttansbaiorii

Opening of Bridge on Gomatl River
Near Chandvaic in Uttar Pradesh

7027. SHRi RAIM BADAN: WiH the 
lylinlster of SURFACE TRANSPORT be 
pleased to state:

(a) whether the Govemment propose to 
open to traffic the newly constructed bridge 
on Gomati river near Chandvak on Var- 
anasi-Goraithpur National Highway in Uttar 
Pradesh;

(b) if so, wtien;

(c) if not. the reasons therefor;

(d) wfiether the Govemment have re­
ceived some complaints about the use of 
sub-standard material in the construction of 
tiM said bridge; and

(e) I  so. the action talwn or proposed to 
iMtalten against the persons found guilty?

THE IMINISTER OF STATE OF THE 
MiNISTRY OF SURFACE 
TRANSPOFIT(SHRIJAGDiSHTYaER):(a) 
Constitutionaliy this kfinistry is responsUe 
for development and mainlsnance of Na­
tional Highways only. A l other roads are 
•ssentialy the nesponsbWy of trie State 
Govemmenls/Union Tentories eoncemed. 
The bridge in question does not fail on any 
Nationai Highway but onaState road. There- 
fare 4m  Government of Uttar Pradesh is

primarily responsMe for its constnjction and 
opening to traffic.

(b) to (e). Does not arise.

Income Tax Collection from Govern- 
ment Employees

7028. SHRI RAM NARAIN BERWA; 
Will the Minister of FINANCE be pleased to

(a) the total number of Govemment 
employees who have paid income tax durir)g 
the last three years and the amount of in­
come tax collected from them year wise; and

(b) the total amount of Income tax col­
lected by the Govemment during the above 
period?

THE MINISTER OF STATE IN THE 
MINISTRYOFFINCANCE (SHRI FtAMESH- 
WARTHAKUR)

(a) The amount of income-tax collected 
by way of deduction of income tax at source 
from the salary of Govemment employees 
during 1988-89.1989-90 and 1990-91 was 
F)s. 228 ciores, Rs. 241 crores & Rs. 216 
ciores respectively. The Central Board of 
Direct Taxes does not compile separate 
data regarding the number of Govemment 
employees who have paid Income-tax. The 
information wil have to be collected from 
assessing officers and iTOs (TDS drdes 
spread ail over the countiy. This will involve 
considerable time and effort, which wil not 
be commensurate with the results sought to 
be acfiieved.

(b)The Income-tax collection (including 
corporation tax ooNection) during the last 
three years was as foOows:
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Ytar Total amoMt of 
InootnB^BX oottoctBd 
(Rupees in pmms)

1988-89 8,648

1989-90 9,722

1990-91 10,691

[EngSslH

Coast Guarda

7029.SHRIRAJNATHSONKARSHAS-
TRkWBtheMinisterafDEFENCEbepleased
to stale:

(a) wholiwr attention of the Govern­
ment has been drawn to the news item 
captioned Ttaised eyebrows at Coast 
Guanf s methods of seizure* appearing in 
the Economic Times dated Augusf 7,1991;

(b) if so. the details thereof;

(c) whether any enquiry has been con­
ducted into the whole affain

(d) if so. the outcome thereof; and

(e) the steps taken by the Government 
in tlie matter?

THE MMISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND THE MINISTER OF STATE 
M THE MINISTRY OF DEFENCE (SHRI S. 
KRISHNA KUMAR); (a) Yes. Sir.

(b) to (e). Onihe nightof 24th-25th July 
1901. an unit vessel waesighted fay C6 ship 
•Veera*. wMIe on an anti*«mugglng patrol, 
aouth of Bombay. The representatives of 
Dinctoiate of Revenue Intelligence (DRQ 
weM on board this ship. This unit vessel was 
punuad by CGS Veera and ofderad to slop.

but the former resorted to firing. In response. 
CGS Veera had to engage the craft with 40/ 
60 mm gun. Which resulted in Us sinking. On 
rummaging by DRI. contniband sRvar val­
ued at Rs. 6.87 crores and 3 dead bodies 
were recovered from the sunken vessel. The 
vessel wasaPakistani vessel named‘Lucky* 
and was manned by Pakistani crew arid 
fitted with sophistk»ted navigationteommu* 
nicatkm equipment.

During the engagement, some stray 
shots fired by CGS Veera appear to have 
ricocheted off the water and landed in the 
adjoining coastal areas, resulting in minor 
injuries to 4 persons.

SubsMles for Public Utility Servtoes In 
Delhi

7030. SHRI RAM KAPSE: WiH the 
Minister of FINANCE be pleased to state:

(a) whether the per capfta income in 
Delhi is the highest in the country;

(b) if so. the details thereof;

(c) whether the various put>lic utility 
servk»s in Delhi are highly subsUised;

(d) if so, the reasons therefor,

(e) whether it is proposed to cut down 
the various subsklies; and

0) if not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI SHAN- 
TARAM POTDUKHE): (a) and (b). Ya^ Sk. 
A Statement is enctosed.

(c) and (d). The major pubHcidWy serv­
ices in Delii being given assistance «ra llw 
DeM Transport CorporatkMi, the DdMMfc 
Schente and the Badarpur Thermal Power 
StaUoa Asslstanoe Is providad to tha DaN




